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Sr. Date Orders
No. '
, 20.09.2000
- “ 1 Present : Hr. Deepak Dewan for the plaintiff. -
- sl 1 Mr. J.K. Bhatia for defendants 1 to 4. ’
1A No, 2573/2000 & S.No. 1866/99

. N This is a Joint spplication under Order 23

°

Rules 1 and 2 praying that a decree be passed in terms of
compromise arrived at between the parties. The terms of

settlement aré incorporated in the application.
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- ' The application is“alloued: The suit- is
’:" ' disposed of "in terms of compromise application. The
application form part of the decree. Decree sheet be

drawn up accordingly.
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